367 Bills Introduced

11.24} hrs.

PREVENTION OF FOOD ADULTE-
RATION (AMENDMENI) DILL®

TINSERTION OF NEW SECTIONS 4A, 4B,
£7C.]

SHRI VISHWANATH PRATAP
SINGH (Phulpur): Sir, 1 beg to
move for leave to introduce a Bill
further to amend the Prevention of
Food Adulteration Act, 1354

MR. CHAIRMAN: The question is

“That leave be granted to ‘ntro-
duce a Bill further to amend the
Prevention of Food Adulteration
Act, 1954

The motion was adopled.

SHRI VISHWANATH TPRATAP
SINGH: I introduce the Bill,
1735 hrs

ALL.INDIA SERVICES
MENT) BILL*

(AMEND

[INSERTION OF NEW SECTIONS 2B, 2C

rrc.]

SHRI VISHWANATH DPRATATP
SINGH (Phulpur): I beg to move fo!
ieave to introduce a Bill further t.
rmend the All.India Services Act
1951.

MR CHAIRMAN The quection 1o

“That leave be granted to intro-
duce a Bill further to anend the
All-India Services Act, 1951"

The motion was adopted

SHRI VISHWANATH PRATAP
SINGIT Sir. 1 introduce the Bill
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MR, CHAIRMAN: Shri Hukum
Chand Kachwai., He i3 not here,
Shrr Hari Singh.

17353 hrs.

HOMOEOPATHY CENTRAL
COUNCIL (AMENDMENT) BILL*

[AMENDMENT OF SECTION 2]

SHRI HARI SINGH (Khurja): I
beg to move for leave to introduce a
Bill to amend the Homoeopathy (en-
tral Council Act, 1973

MR CHAIRMAN: The g:estion is:

“That leave be granted to intro.
duce a Bill to amend th¢ Homoeo-
pathy Central Councii Act, 1973

The motwon was adopted.

SHRI HARI SINGH:; Sir, I intro-
duce the Bill

1736 hrs

HOMOEOPATHY CENTRAI, COUN.
CII. (AMENDMENT) BILL*

[AMENDMEN] OF SECTIONS 2, 5, &1¢ ]

SHRI M C, DAGA (Pult): T her
{o move for leave to introduce a Rill
to amend the Homoeopathy Centid’
Council Act, 1973.

MR CHAIRMAN: The guestion 1

“That leave be granted to iniro-
duce a B1ll to amend the Homoeo-
pathy Central Council Act, 1973”

The motwon was addpted.

SHRI M. C. DAGA: 8ix 1 intro
duce the Bill,
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